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Location and number of Central Government Industrial Tritunals-cum-Labow Courts (CGITs) 
 

 
Exit Policy 

3702. SHRI SANJAY DALMIA: SHRI O. P. 

KOHLI: 

Will the Minister of LABOUR be   
pleased   to   state: 

(a) number of workers who have taken 
the advantage of the present exit policy of 
Government during the  last  two years; 

(b) whether it is also a fact that the 
present policy has failed to  achieve the 
desired results; 

(c) if so,  the  details  in this  re f gard;   
and 

(d) whether it is a fact that 
Government propose to amend the 
present exit policy to make it more 
attractive and if so, details of the 
steps being taken in this regard ? 

THE   MINISTER   OF   STATE OF    THE 
MINISTRY OF LABOUR SHRI P. A. 
SANGMA): (a) There 

 

is   no   policy   of  the   Government which can 
be termed as 'Exit Policy'. 

(b)   to   (d)   Question   does   not arise. 

 

 


